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CUSTOMS. EXCISE & SERVICE TAX APPELLATE TRIBUNAL
PRINCIPAL BENCH, WEST BLOCK No.2, R K.PURAM, NEW DELHI - 110066

CUSTOMS APPEAL BRANCH
Appeal No.  C/87 /2006 - CU[DB] Date  14/10/2008

Assistant Registrar
C.E.S.T.A.T, New Delhi

To:
RAGHAV INDUSTRIES

* RAGHAV INDUSTRIES G.T.ROAD, MILLER GANI,

LUDHIANA
'RAGHAYV INDUSTRIES Appellant
Vs
COMMISSIONER OF CUSTOMS, AMRITSAR Respondent

| am directed to transmit herewith a certified copy of Final order No. ~ C/385/2008  CU[DB]| dated 06.10.08

passed by the Tribunal under Section 129, (B) of the Customs Act,1962 & Financial Act 1994 relating to Service Tax
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Assistant Registrar
(Customs Appeal Branch)
Cowv Yo :
I. Resy ondent COMMISSIONER OF CUSTOMS,
CENTRAL REVENUE BUILDING,

THE MALL, AMRITSAR

2. Adv./Consult  SUDHIR MALHOTRA, ADV.
13-R, HUKUM CHAND COLONY,
NEAR DAV COLLEGE, JALLLANDHAR.
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IN THE CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL
West Block No.2, R.K.Puram, New Delhi-110066.
Principal Bench, New Delhi.

C/87/06

[Arising out of Order-in-Original  No.30/CUS/2005 dt.21.11.05
passed by the Commissioner of Customs, Amritsar)

For approval and signature:
Hon'ble Mr. S.S.Kang, Vice President .
Hon’bie Mr. RAKESH KUMAR, MEMBER (TECHNICAL)

1. Whether Press Reporters may be allowed to see:
the Order for publication as per Rule 27 of the
CESTAT (Procedure) Rules, 19827

2. Whether it would be released under Rule 27 of :
the CESTAT (Procedure) Rules, 1982 for
publication in any authoritative report or not?

Q 3. Whether their Lordships wish to see the fair
copy of the order?

4, Whether order Is to be circulated to the

Department Authorities:
M/s. Raghav Industries Appellant
Versus
CC, Amritsar Respondent
Appearance

™
"0 None For appellant
Shri Fateh Singh, Authorised Departmental Representative(DR) For
respondent

Coram: Hon’ble Mr. S.8.Kang, Vice President
Hon'ble Mr. RAKESH KUMAR, MEMBER (TECHNICAL)

Date of decision: 6.10.08
@ Mj? Order No.(‘l ng//ﬁ%
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Per S.S.Kang:

When the case was called none appeared on behalf of the appellant
inspite of notice. A copy of the notice has also sent to the Advocate. In

these circumstances, the appeal is dismissed for non-prosecution.

Order dictated in the open Court.

(S.S.Kang)
Vice President

(Rakesh Kumar)
Member Technical




